CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
0.A.N0.666/2002

Monday this the 11th day of March 2002

Hon’ble Shri Justice Ashok Agarwal Chairman

Hon'ble Shri S5.A.T. Rizvi Member (A)

1. Shri R.K.Ahluwalia

s/o Shri R.D. Ahluwalia

R/O R.Z.395 Street No.b5 .

Geetanjali Park New Delhi-48

- . »Applicant

{By Advocate: Shri George Paracken)

Versus .
1. The Secretary

- Department of Personnel & Training

North Block New Delhi-1 -,
2. The Secretary

Ministry of Urban Development &

Poverty Alleviation

Nirman Bhawan, New Delhi-11 .
3. Chairman

Union Public Service Commission

Dholpur House .

New Delhi-11 . -

. .Respondents
ORDETR {ORAL)

Justice Ashok Agarwal:

Applicant, who is working as an Assistant in

Y -the Ministry of Urban Development & Poverty Alleviation,

is an aspirant for promotion to the post of BSection
Officer. He ias successfully passed the Limited
Departmental Competitive Exzamination conducted by the
UPSsC. Ie has, however, not been promoted as respondents
have declared only 18 vacancies. According +to the
applicant, there are more than the aforesaid vacancies
and if +the correct number of vacancies had¢ been
notified, he would have been promoted. In this behalf,
he has submitted his representation on 10.4.2001 ({page
225. Respondents have not so far responded to the said
representation.




2. In +the c¢ircumstances, we find that interest of
justice will be duly met by disposing of the present OA
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rersonnes & Training North Block Nesw Delhi-1) to respond




